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establishing ideal infrastructure with properly 
trained Examiners in various subjects of 
specializations. As reported earlier, ail the 
Patent Offices will have modernized buildings 
of their own at each location. The construc­
tion of the uniquely designed Buildings, taken 
up by the National Building Construction 
Company Limited, has been progressing very 
fast in all the places. In Kolkata & Delhi finishing 
touch is being given so that the buildings could 
be occupied early. The construction work at 
Mumbai is fast progressing towards completion. 

Photographs showing the actual perspective 
views of the buildings at Kolkata, Chennal 
Delhi are shown herein. 

KOLKATA 

Building for Mumbai is at quite advance 
stage. 

On April 26, 'Intellectual Property' day was 
celebrated in all the Patent Offices. The 
activities of the Patent Office for the entire 
year were brisk. The officials of the Patent 
Office conducted seminars and delivered 
lectures on 'Patenting System in India' orga­
nized by Navratnas of Public Sectors like 
BHEL, ONGC and various other organiza­
tions like SISI, TIFAC, NRDC and many 
Engineering, law colleges and universities. 

Apart from these, several training 
programmes & Workshops on Intellectual 
Property were arranged by NISCAIR, GITCO, 
NRDC, UDCT, National Law School, Banga­
lore. A training programme on Patents & 
Designs was arranged by Kolkata Patent 
Office for three examiners from "Royal Gov­
ernment of Bhutan". 

About 11 officials of Patent office, attended 
various trainings/workshops, seminars and 

, symposia sponsored by WIPO, Geneva, in 
countries like Japan, Malaysia, China, Verona 
(Italy), etc. during the year 2004-2005. 

The offices under the office of CGPDTM are 
already revenue-generating. During the year 
2004-2005, through Intellectual Property (IP) 
administration, the Patent Office has gener­
ated an income of Rs.40.73 crores, the 
Designs Wing Rs.0.64 crores and the Trade 
Marks Registry Rs.37.94 crores and GIR 
(0.011 crores). As against this, the non-plan 
expenditure by the Patent Office (including 
the Design Wing) was Rs.5.25 crores and 
Rs.4.58 crores by the Trade Marks Registry 
while by GIR it was Rs.0.18 crore. Thus 
against a total revenue earned of Rs.79.32 
crores during 2004-2005, the actual expen­
diture for Patents, Designs & Trade Marks 
was Rs.10.01 crores leaving a revenue 
surplus of Rs.69.31 crores. 

DESIGNS 

The Design administration is done within the 
Patent Office located at Kolkata only. How-

ANNUAL REPORT-PATENTS, DESIGNS, TRADE MARKS & GEOGRAPHICAL INDICATIONS 







HIGHLIGHTS AT A GLANCE
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Punjab (27), Madhy Pradesh (45), Rajasthan
(28), Jharkhand (35), Assam (6), Himachal

Pradesh (8), Bihar (41), Chandigarh (9), Goa

(2), Chattisgarh (5), Orissa (12).
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Number of convention applications filed was
2529, increased by 2 1/2 folds over th~ last

year's total of 1016.
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A statement showing the distribution of
applications filed on Chemical, Electrical,
Mechanical and General fields during the
period from 2000-2001 to 2004-2005 is
shown in Appendlx- 'E'.

C. THE APPLICATIONS UNDER SECTION 5(2)
FOR DRUGS/PHARMACEUTICALS AND AGRO-
CHEMICALS -MAIL BOX CATEGORY, TILLDATE:

B. FILED AS NATIONAL PHASE THROUGH PCT

ROUTE Under the provision of Section 5(2) intro-
duced with effect from 151 January 1995 till

31st' December 2004 i.e. just before the

removal of that provision under the present
law, altogether 8926 applications were re-
ceived. Said 8926 applications constituted of
3770 applications through PCT National
phase route. Further, out of the said total of
8926 applications 973 were in respect of
agrochemicals and rest were from drugs and

phar~aceuticals.

The number of National Phase applications
for patents filed during the year was 10,671.
All these applications were filed by the
foreign applicants [under Chapter-I and
Chapter-II]. The United States of America led
with the maximum number of applications
followed by Germany, Japan and Great
Britain. The country wise break-up figures is
as shown in brackets: USA (4053), Germany
(1292), France (671) Japan (626), Nether-
1ands (520), Switzerland (383), Great Britain
(370), Sweq~fJ (287); Australia (2.60), lta1y
(189),...o.nmark (112), R~ic 'of Kor..
(243), Israet (133), Canada (241), Finland
(121), Norway (55), Belgium (64), Austria

(5~) etc.

4. EXCLUSIVE MARKETING RIGHTS
(EM~)' ; AP~LICA TION~:

Upto the end of the year altogether 14 EMR
appticetio~ were filed, since this provision

~
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on 35 applications during this year. Secrecy
direction continued previously on 35 applica-
tions and revoked on 2 applications.

delivered lectures on that occasion. The
study materials were made in such a manner
to encompass all the fields of IPR and were
well appreciated. The participants were also
honored with certificates and mementoes
from the office.

Applications for registration of patent
agents: During the year total 127 persons
have been registered as Patent Agents. With
this, total 743 persons are registered at the
end of the year. 63 persons were qualified
in the last Patent Agent examination held in
November 2004. Their registrations would be
executed in the coming year.

A photograph of the participants along with

patent office personnels, which was taken in
Patent Office, Kolkata premises is given
herein:

Inventions in the field of Atomic Energy:
41 cases were referred to the Department of
Atomic Energy for review and 6 applications
were found to have attracted prohibition
under the atomic energy.

Opposition under Section 25 of the Pat-
ents Act, 1970:

In the year 2004-2005, 10 applications under

pre-grant and 55 applications under post-

grant opposition were filed out of which 8 &
49 applications were disposed respectively.

11. GENERAL

The Scientific & Technical Libraries of the
Patent Office at Kolkata and Patent Office

Branches at Mumbai, Delhi and Chennai
provided facilities to the public for consulta-
tion and reference work. The inventors of
different research and industrial organiza-
tions and other members of the public as well
as the research scholars of different univer-

sities increasingly availed the facilities.

10. Training Progra
Property Rights to
pants:

The Patent Office conducted a "Training

Programme on Intellectual Property
Rights to International participants" which
is first of its kind in the history of the Indian
Patent Office. The above training programme
was held at the Patent Office, Kolkata from
18th to 25th February 2005. This was part of
the "International Training Programme on
IPR and its implication on SME's" conducted

by the Ministry of Small Scale Industry and

sponsored by the Ministry of External Affairs;.
Government of India. Sixteen (16) delegates
from different countries from the level of

Examiners (in patents as well as trade.

marks), Judges, Attorneys, etc. attended the
above programme. Different Controllers,

Examiners and leading Patent Attorneys

The Technical Library of the Patent Office,
Kolkata continued to receive patent specifi-
cations of Patent Offices of United Kingdom
& Espace of EPO. Australia (Microfiche) and

Abstracts of United States of America,

Canada, Netherlands, New Zealand, Korea,
etc. and Patent Office Journals of different

countries. Recently, P .C. T. Journals & pam-

phlets on DVD and Official Gazett.es in CD-
ROMs. were also received by the Patent

01fice Library.

At the beginning of the year Library of the
Patent Office had 41,659 Books, 28,576
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The said modernization project is to cover
activities relating to i".frastructure
upgradation, creation of a digital CD-ROM
based design library, integration of informa-
tion technology in the work processes and
the taking up of awareness generation and
human resources development initiatives.
The technical assistance of the World Intel-

lectual Property Organization (WIPO),
Geneva was also obtained in this initiative.

A front office software has already been
installed to provide the auto generated
application number as soon as the design
application is filed in the office.

I n order to generate awareness about Design
related Intellectual Property Rights, a public
information programme was taken up and the
officers were sent in different workshops /
Symposia organized by different agencies.
InfQrmation brochures were also prepared in
collaboration with the National Institute of
Designs, Ahmedabad.

APPLICATIONS FILED & DESIGNS REG-
ISTERED

The number -of applications for registration of
designs filed during the year increased from
3357 in the previous year to 4017.3093
applications were filed by the applicants in
India while the remaining 924 appliC?ations
were originated abroad. During tne year 182
applications were filed for the registration of
textile designs.

APPUCAOONS FILED BY INDIAN & FOREIGN NATIONALS

















In comparative terms there was a decrease
of 13,255 number of applications over the

previous year.

TOTAL NO OF APPLICATIONS FILED
FROM 2000-01 TO 2004-05

The volume of work has increased consider-
ably. The total number of official search
request~ on form TM-54 were 1,17,344
during the year under report.

The maximum number of applications were

filed at Delhi branch of the Registry (31,363)
followed by the Trade Marks Registry

Mumbai (22,040), Chennai (12,604),
Ahmedabad 5,965 and Kolkata 7,024

As in the previous year the largest number
of applications for registration of trade marks
were received in respect of goods in Class
5 (Pharmaceuticals, Veterinary And Sanitary
Substances etc. 15.92%; followed by Class
30 (coffee, tea,. cocoa etc.) 6.70%; Class 25
(Clothing Including boots, shoes and slippers
5.18%; Class 3 (perfumery, cosmetics etc.)
4.77%, Class 16 (paper and pap.er articles

etc) 4.09%;

Dur1ng- the year iO,016 number of applica-
tions were filed for service trade marks which
falls between class 35 to 42 as per the
International Classification. All the applica-
tion so received has been duly examined and
is under process. .

TRADE MARK APPLICATIONS FILING
TREND BRANCH WISE IN 2004-05

A statement showing the class wise distribu-
tion of the applications is given in the

APPENDIX' A'
During the year! the Registry received
1 ,17,344 requests for official searches of
trade marks under the rules as against
2,84.197 requests received in the preceding
year. All 1,17,344 requests were disposed
off. The number of requests seeking the
Registrar's preliminary advice under section
133(1) of the Act and rule 23 during the year
was 49 as against 158 in the preceding year.
The Registry disposed of all 49 such re-

quests.

BOX 2: TRENDS IN APPLICATIONS FILED
FOR DIFFeRENT TYPES OF TRADE MARKS

1,47,490 Applications for registration of trade
marks were advertised in the Trade Marks
Journal compared with 2,09,587 during the
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APPENDIX "F"

RECENT TRENDS IN TRADE MARKS APPLICATIONS

~

GRAPH FOR RECENT TRENDS1N TRADE MARKS APPLICATIONS
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